FORM A

PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF LATAKISAN CONSTRUCTIONS PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor Latakisan Constructions Private Limited
2. Date of incorporation of corporate debtor 05-03-2014
3. Authority under which corporate debtor is incorporated / | ROC-Mumbai
registered
4, Corporate Identity No. / Limited Liability Identification No. | U45201MH2014PTC253842
of corporate debtor
5. Address of the registered office and principal office (if any) | Rajat Sankul, Rambag Road S T Stand,
of corporate debtor Ganeshpeth, Nagpur, Maharashtra 440018
6. Insolvency commencement date in respect of corporate | Order pronounced on: 23-06-2023
debtor Order received on: 12-07-2023
7. Estimated date of closure of insolvency resolution process | 08-01-2024
8. Name and registration number of the insolvency | Prasad Kamalakar Dharap
professional acting as interim resolution professional IBBI/IPA-001/IP-P00702/2017-18/11228
9. Address and e-mail of the interim resolution professional, | Add: 47 “Prasad”, New Ramdaspeth, Nagpur,
as registered with the Board Maharashtra — 440 010
Email ID: dharap65@rediffmail.com
10. | Address and e-mail to be used for correspondence with the | Add: 47 “Prasad”, New Ramdaspeth, Nagpur,
interim resolution professional Maharashtra — 440 010
Email ID: cirp.latakisan@gmail.com
11. | Last date for submission of claims 26-07-2023
12. | Classes of creditors, if any, under clause (b) of sub-section | Nil
(6A) of section 21, ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals identified to act as | Not applicable
Authorised Representative of creditors in a class (Three
names for each class)
14, (@) Relevant Forms and Web link: https://ibbi.gov.in/
(b) Details of authorized representatives Physical Address: Plot No. 47, Prasad, New
are available at: Ramdaspeth, Nagpur — 440 010

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Latakisan Constructions Private Limited 23-06-2023 order received on 12-07-
2023.

The creditors of Latakisan Constructions Private Limited, are hereby called upon to submit their claims with proof
on or before 26-07-2023 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class {Nil}in Form CA.

Submission of false or misleading proofs of claim shall attract penalties. PRASAD  Dotalysgnedty

KAMALAKAR BHtABZAgZS 07.14
DHARAP 141510 105730
Sd\-

Prasad Dharap

13-07-2023 at Nagpur

Name and Signature of Interim Resolution Professional
Date and Place


mailto:dharap65@rediffmail.com
mailto:cirp.latakisan@gmail.com
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GOVERNMENT OF ODISHA
" OFFICE OF THE CHIEF CONSTRUCTION ENGINEER
KEONJHAR (R&B) CIRCLE, KEONJHAR
No. 3502 / Date 13.07.2023
INVITATIONS FOR BIDS (IFB)
1st Corrigendum to Bid Identification No C.C.E.K.C., Keonjhar No. 13/2023-24
The following changes are made to the works invited vide Bid

Identification No C.C.E.K.C., Keonjhar No. 13/2023-24 vide Letter No. 3399

dt. 10.07.2023.

1. The bid documents in the website www.tendersodisha.gov.in will be
available in the web site from 11.00 Hours of 15.07.2023 to 16.00 Hours
of 27.07.2023 for online bidding.

. Bids shall be received only on "online" on or before 16.00 Hours of
27.07.2023.

3. Bids received "on-line" shall be opened at 11.30 Hours on 29.07.2023 in
the office of the Chief Construction Engineer, Keonjhar (R&B) Circle,
Keonjhar.

4. If the office happens to be closed on the stipulated date of opening of Bids
as specified, the bids will be opened on the next working day at the same
time and venue.

All other terms & conditions remained unchanged.

Sd/- Chief Construction Engineer,
Keonjhar (R&B) Circle, Keonjhar
OIPR-34033/11/0026/2324
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FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons)

ulations, 2016)
FOR THE ATTENTION OF THE CRE
KISAN CONSTRUC NS PRIV
RELEVANT PARTICULARS

Requirement of A Suitable Vendor for Development of
RSAMI Automation Software, Web Page and
Cyber Security Measures (Hardware/ Software)
At Rajendra Sinhji Army Mess & Institute (RSAMI),
Near Circuit House No. 1 Ashoka Marg, Pune 411001
1. Rajendra Sinhji Army Mess and Institute, Pune requires suitable
vendor for development of RSAMI Automation Software, Web
Page and Cyber Security Measures (Hardware/ Software).

2. The qualitative and technical requirement of the project can
be collected by desirous vendor from RSAMI office on any

ing / Project”.

INDIAN INSTITUTE OF SCIENCE EDUCATION AND RESEARCH PUNE

(An Autonomous Institution of Ministry of Education, Govt. of India)
Dr. Homi Bhabha Road, Pune-411008. Website: www.iiserpune.ac.in

RECRUITMENT: UNDER FUNDED PROJECT
[CONTRACTUAL AND TEMPORARY]
Institute invites applications from Indian nationals for the position of
“Junior Research Fellow (JRF)” on temporary and contractual basis on
consolidated emoluments under funded project in Biology department.
For detailed advertisement and submission of application, please visit
wwwi.iiserpune.ac.in and click on the link “Opportunities- Non-teach-

The last date for submission of applications is July 20, 2023.
Advt. No.: 36/2023 Dated-14.07.2023

The Brihanmumbai Electric

=

Supply & Transport Undertaking
(OF THE BRIHANMUMBAI MAHANAGARPALIKA)

VA P

E-tender is Re-invited for the supply of following item.
1) 76662.

Note : For more details, log on to website https://mahatenders.gov.in
PRO/AAM(M)/52/2023 GENERAL MANAGER

REGISTRAR

working day from 10 Am till 5 Pm.

3. Vendors may visit RSAMI premises and familiarize themselves
with the acutal requirement.

4. Vendors may enquire details to secretary on mobile
9403107253And by email rsipune@gmail.com

5. Vendors to submit their documents for the said work to
secretary, RSAMI Pune after duly visiting RSAMI, collecting
qualitative and technical requirement of the project and details
of special features in a sealed envelope within two weeks from

Advertisement published on
Sunday, 09/07/2023, Kindly read
as detailed E-Tender Notice will be
available on website
https://www.mahatenders.gov.in
from date 17/07/2023 instead

the publication of this advertisement. of 14/07/2023.
6. Documents will be submitted in two bid basis (technical and . Sd/-
commercial). (Sanjay Rathod)

Executive Engineer, PMGSY, MRRDA, Jalgaon

CORRIGENDUM
E-Tender Notice No. Jalgaon-10/2023-24

7. Willing for PBG 05 % project value for five years at the time
of acceptance of work.

1. |Name of corporate debtor Latakisan Constructions Private Limited

2. |Date of incorporation of corporate debtor | 05-03-2014

3. |Authority under which corporate debtor | ROC-Mumbai
is incorporated / registered

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U45201MH2014PTC253842

5. |Address of the registered office and
principal office (if any) of corporate

Rajat Sankul, Rambag Road S T Stand, Ganeshpeth,
Nagpur, Maharashtra 440018

debtor

6. |Insolvency commencement date in Order pronounced on: 23-06-2023
respect of corporate debtor Order received on: 12-07-2023

7. |Estimated date of closure of insolvency  |08-01-2024
resolution process

8. |Name and registration number of the Prasad Kamalakar Dharap

insolvency professional acting as
interim resolution professional

IBBI/IPA-001/IP-P00702/2017-18/11228

9. |Address and e-mail of the interim
resolution professional, as registered
with the Board

Add: 47 “Prasad”, New Ramdaspeth, Nagpur,
Maharashtra — 440 010
Email ID: dharap65@rediffmail.com

10.|Address and e-mail to be used for
correspondence with the interim
resolution professional

Add: 47 “Prasad”, New Ramdaspeth, Nagpur,
Maharashtra — 440 010
Email ID: cirp.latakisan@gmail.com

11.[Last date for submission of claims 26-07-2023

12, |Classes of creditors, if any, under Nil
clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional

13.|Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not applicable

1

»

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Web link: https://ibbi.gov.in/
Physical Address: Plot No. 47, Prasad,
New Ramdaspeth, Nagpur — 440 010

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Latakisan Constructions
Private Limited 23-06-2023 order received on 12-07-2023.

The creditors of Latakisan Constructions Private Limited, are hereby called upon to submit their
claims with proof on or before 26-07-2023 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class {Nil}in Form CA.

of false or ing proofs of claim shall attract penalties.
Sd\-
Name and Signature of Interim Resolution Professional Prasad Dharap

Date and Place 13-07-2023 at Nagpur

Indian Bank

T T—

4 SCEEE ALLAHABAD

Branch Office: Civil Line, Palm Road, Near RBI, Nagpur - 440 001 Phone Nos:
:0712-2530053 Email: :civillinesnagpur@indianbank.co.in

[Under Rule (8(1) of Security Interest (Enforcement) Rules, 2002]

I Possession Notice (for Inmovable property) I

WHEREAS,

The undersigned being the Authorized officer of the INDIAN Bank under
the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of the powers conferred to
him under section 13(12) (read with rule 3) of the Security Interest
(Enforcement) Rules, 2002 issued a demand notice dated 11.05.2023
calling upon the borrower, Sachin Sahebrao Jamnekar (Borrower) to
repay the amount mentioned in the notice being Rs.14.38,841/- (Rupees
Fourteen Lac Thirty Eight Thousand Eight Hundred and Forty One only)
plus expenses cost &further interest at the agreed rate from 01.05.2023
within 60 days from the date of receipt of the said notice.

The Borrowers/Guarantors/Mortgagor having failed to repay the amount,
notice is hereby given to the borrowers/guarantors/mortgagor and the
public in general that the undersigned has taken possession of the property
described herein below in exercise of the powers conferred on him under

HELTER FINANCE CORPORATION LTD.

et LA R , INSTITUTIONAL AREA, GURUGRAM, HARYANA-122002
Branch Office:Plot No.210, Tiranga Chowk,Cement Road, Nandanvan Above Union Bank Of India Nagpur 440009

| PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY ||

[UNDER RULE 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

NOTICE FOR SALE OF IMMOVABLE PROPERTY/s MORTGAGED WITH India Shelter Finance Corporation (ISFC) (SECURED CREDITOR) UNDER
THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

Notice is hereby given to the public in general and in particular to the borrower(s) and guarantor(s) orthelr legal heirs/ representatives that the below described
immovable properties mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorized Officer of ISFC (secured
creditor), will be sold on 31-07-2023 (Date of Auction) on “AS IS WHERE IS”, “AS IS WHAT IS” and “WHAT EVER THERE IS” basis for recovery of outstanding
dues from below mentioned Borrowers, Co- Borrowers or Guarantors. The Reserve Price and the Eamest Money Deposit is mentioned below. The sealed
envelope containing EMD amount for participating in Public Auction shall be submitted to the Authorised Officer of ISFC. On or before 28-07-2023 till 5 PM at
Branch/Corporate Office:Plot No.210, Tiranga Chowk,Cement Road, Nandanvan Above Union Bank Of India Nagpur 440009

Loan Name of Borrower(s)/ Co- Date of Demand Type of Possession
Account No./ | Borrower(s)/ Guarantor(s)/| Notice amount as on
APID Legal Heir(s)/ Legal Rep. date

HLA44chlons0 [Saroj Narbhariya & 30-03-2021

~SindiaShetter

Earnest
Money

Reserve

nder
Constructlve/ Price

Physical)
Symbolic

Rs.3,07,200/- | Rs.30,720/-

00005009245 gake?{ha smghh NSaLvarlya Rs. 3,58,727.02/- Possession ( Rupees (Rs. Thirty
/AP- Né?avgz]ysf:ngPlot NP1 | (Rupees Three Lakh Fifty Three Lakh | Thousand
10017191 |Shyam Nagar Bhagwan| Eight Thousand Seven Thousand Two| _Seven
Nagar Near Opp Gali Bank | Hundred Twenty Seven Hundred Only)| Hundred
of Maharashtra Nagpur-| and Two Paisa Only) as wenty Only)

440027, Maharashtra

Description of Property:

All that piece and Parcel of Property bearing Plot No.130 of Group No.B ,Mouza Chikhali (Dev) P.H.No.17 A Sheet No.744/06 CTS No 18,
Total Admeasuring 600 Sq.ft. Ward No.2 Nagpur Maharashtra-440026Bounded as under:- East- Plot No.31, West- Plot No.129, North-
Road, South-Plot No.132.

Terms and conditions:

1)The prescribed Tender/ Bid Form and the terms and conditions of sale will be available with the Branch/Corporate Office: Plot No.210,
Tiranga Chowk,Cement Road, Nandanvan Above Union Bank Of India Nagpur 440009-. between 10.00 a.m. to 5.00 p.m. on any working day.
2)Theimmovable property shall not be sold below the Reserve Price.

3)All the bids/ tenders submitted for the purchase of the above property/s shall be accompanied by Earnest Money as mentioned above. EMD
amount favouring the “India Shelter Finance Corporation Limited” payable at Delhi. The EMD amount will be return to the unsuccessful
bidders after auction.

4)The highest bidder shall be declared as successful bidder provided always that he/she is legally qualified to bid and provided further that the
bid amount is not less than the reserve price. It shall be the discretion of the Authorised Officer to decline/ acceptance of the highest bid when
the price offered appears inadequate as to make itinadvisable to do so.

5)The prospective bidders can inspect the property on 27-07-2023 between 11.00 A.M and 5.00 P.M with prior appointment.

6)The person declared as a successful bidder shall,immediately after the declaration, deposit 25% of the amount of purchase money/ highest
bid which would include EMD amount to the Authorised Officer within 24 Hrs. and in default of such deposit, the property shall forthwith be
puttofresh auction/ sale by private treaty.

7)In case the initial deposit is made as above, the balance amount of the purchaser money payable shall be paid by the purchaser to the
Authorised Officer on or before the 15th day from the date of confirmation of the sale of the property, exclusive of such day or if the 15th day be
aSunday or other holiday, then on the first office day after the 15th day.

8)In the event of default of any payment within the period mentioned above, the property shall be put to fresh auction/ sale by private treaty. The
depositincluding EMD shall stand forfeited by India Shelter Finance Corporation Ltd. . and the defaulting purchaser shall lose all claims to the property.
9)The above sale shall be subject to the final approval of ISFC, interested parties are requested to verify/confirm the statutory and other dues
like Sales/Property tax, Electricity dues, and society dues, from the respective departments / offices. The Company does not undertake any
responsibility of payment of any dues on the property.

10)TDS of 1%, if any, shall be payable by the highest bidder over the highest declared bid amount. The payment needs to be deposited by the
highest bidder in the PAN of the company and the copy of the challan shall be submitted to the company.

11)Saleis strictly subject to the terms and conditions incorporated in this advertisement and into the prescribed tender form.

12)The successful bidder/purchaser shall bear all stamp duty, registration fees, and incidental expenses for getting sale certificate registered as
applicable as per law.

13)The Authorised Officer has the absolute right to accept or reject the bid or adjourn / postpone / cancel the tender without assigning any
reason thereof and also to modify any terms and conditions of this sale without any prior notice.

14)Interested bidders may contact Mr. Tushar Hurde at Mob. No. 8956559300,7350002453 during office hours (10.00AM to 6.00 PM).

15 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

The above mentioned Borrower/Mortgagor/guarantors are hereby noticed to pay the sum as mentioned in Demand Notice under
section 13(2) with as on date interest and expenses before the date of Auction failing which the property shall be auctioned and
balance dues, if any, will be recovered with interest and cost from you

on 31-03.2021

For India Shelter Finance Corporation Ltd
Authorised officer

Date: Nagpur
Mr.Tushar Hurde, Mob- 8956559300,7350002453

Place: 14-07-2023

AAVAS FINANCIERS LIMITED

(Formerly known as Au HOUSING FINANCE LIMITED) (CIN:L65922RJ2011PLCO34297)
Regd & Corp. Office: 201-202, 2nd Floor, South End Square, Mansarovar Industrial Area, Jaipur. 302020
Demand Notice Under Section 13(2) of Securitisation Act of 2002

As the Loan Account Became NPA therefore The Authorised Officer (AO) Under section 13 (2) Of Securitisation And Reconstruction of
Financial Assets And Enforcement of Security Interest Act 2002 had issued 60 day demand notice to the borrower as given in the table.
According to the Notice if the Borrower does not deposit the Amount within 60 days, the amount will be recovered from Auction of the
security as given below. As the demand Notice send to the borrower/guarantor has not been served, copy of demand notice has also
been affixed on the secured assets as given below. Therefore you the borrower is informed to deposit the loan amount along with
future interest and recovery expenses within 60 days, otherwise under the provisions of section 13 (4) and 14 of the said Act, the AO is
free to take possession of the Security as given below.

Date and Amount of Demand
Notice Under Sec. 13(2)

Description of
Mortgaged property

Name of the Borrower

Mr. RAJKUMAR YENKATI SHENGARAP, 11 Jul 2023 PLOT NO. 83, OLD S/R NO 131, NEW SR. NO 58/2, MOUZA
Mrs. RUKSANA RAJKUMAR SHENGARAP, Rs. 928295/- & LUMBINI NAGAR, GHUGUS, CHANDRAPUR,

Mr. YENKATI RAJAYA SHENGARAPH Rs. 544785/~ MAHARASHTRA Admeasuring 150 Sq. Mtrs

(A/c No.) LNCHA00620-210162881 & 04 Jul 2023

LNCHA09322-230225605

Mr. TARACHAND B AMDHARE, Mr. 11 Jul 2023 PLOT NO. 98, KHASRA NO. 31, HOUSE NO. 610/A/98,
TREMBAK TARACHAND AMDHARE, Mrs. Rs. 1198529/- & SAINAGAR, WARD NO 21, PARDI, NAGPUR,
SHILABAI TARACHANDIJI AMDHARE, Mr. Rs. 348348/- MAHARASHTRA Admeasuring 1500 Sq. Ft.
SAURABH TARACHAND AMDHARE 04 Jul 2023

(A/c No.) LNNGP03521-220193498 &

LNNGP09822-230246515

Place : Jaipur Date : 14.07.2023 Authorised Officer Aavas Financiers Limited

st i o TR DEMANT NOTICE To BORROHES
AA 0 4C Nirmala Apartmen ER SUR 1 1

. NS GF, Tilak Nagar Nawab Layout, B

Indian Overseas Bank \Y\¢/ DF THE SARFAESI ACT, 200

Amravati Road, Nagpur -10
Ph.:0712-2533343, F.mall iob2537@iob.in
Under Section 13&2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security

Interest Act 2002 (SARFAESI Act) read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (Rules)

1. Whereas the undersigned being the Authorised Officer of Indian Overseas Bank under SARFAESI Act and in exercise of powers conferred under
section 13(12) read with Rule 3, issued Demand Notice under Section 13(2) of the said Act, calling upon the Borrowers/ mortgagors/ guarantors
listed hereunder (hereinafter referred to as the “said Brrowers’ "), to repay the amounts mentioned in the Natice, within 60 days from the date of
receipt of Notice, as per details given below.

. The said Notices have been returned undelivered by the postal authorities /have not been duly acknowledged by the
borrowers/mortgagors/guarantors. * Hence the Bank by way of abundant caution is effecting this publication of the demand notice. The
undersigned has, therefare, caused these Notices to be pasted on the premises of the last known addresses of the said Borrowers/ mortgagors/
guarantors s perthe said Act. Copies of the said Notices are available with the undersigned and the said Borrowers/ mortgagors / guarantors, may,
iftheyso desire, collect the said copies from the undersigned on any working day during normal office hours.

. Against the above background, Notice is hereby given, once again, to said Borrowers/ mortgagors/ guarantors to pay to Indian Overseas Bank,
within 60 days from the date of publication of this Notice, the amounts indicated/payable as given below under the loan & other documents. As
security for due repayment of the loan, the following assets have been mortgaged to Indian Overseas Bank by the respective parties as below.

HINGNA ROAD BRANCH

Known Legal Heirs of Late Mr. Nitin Champatrao Total outstanding *
No. Chaudhari S/o Mr. champatrao Chaudhari Rs.18,59,407.79

Date of
Demand

Description of
Secured Assets

(Borrower & Mortgagor) as on 22.06.2023 Notice
1 |Mrs. Rani Nitin Chaudhari (W/o Nitin Champatrao|Housing Loan under | Allthat part and parcel of Apartment No.A-312, Tower A, | 03.07.2023
Chaudhari) For herself and for minor daughter (Bhumika| — subhagruha | Third Floor in the name of building "VEDAARYA HOMES"
Nitin Choudhari) of Late Mr. Nitin Champatrao _chaudha_n Scheme admeasuring 44.8415q mtrs carpet area, together with
(Borrower & Mortgagor) Address: 31, Near Shiv Mandir, AJCNo. 0412 % undivided share and interest all that piece and
Pukhraj Kochar, Ward Hinganghat Wardha, Nagpur, 242503489000005 | Parcel of land containing by admeasure-ments

Maharashtra-442301

Also at: Apartment No. A-312, Tower A, Third Floor, "VEDAARYA
HOMES", Village- Borkhedi, Gram Panchayat-Bothli, Tahsil-
Nagpur(Ruraﬁ,Distritt—NaguurrMHUS

All other legal heirs, if any, not known to the bank

Mrs. Rani Nitin Chaudhari (guarantor) W/o Nitin Champatrao
Chaudhari, Address: 31 Near Shiv Mandir Pukhraj Kochar Ward
Hinganghat Wardha, Maharshtra-442301.

Mr. Dayanand Abaji Bhatarkar (guarantor) S/o Abaji Bhatarkar
Address: 469/3 Ward No 6, Gajanan Nagar Behind Matosri
Mangal Karyala, Arvi Naka Wardha, Maharashtra-442001

* payable with further interest at contractual rates/rests as agreed from the date mentioned above till date of payment.

4. Ifthesaid borrowers/ mortgagors / guarantars fail to make payment to Indian Overseas Bank as aforesaid, then Indian Overseas Bank shall proceed
against the above secured assets under Section 13(4) of the SARFAESI Act and Rules entirely at the risks, costs and consequences of the said
borrowers/ mortgagors/guarantors.

5. Further, the attention of borrowers/ mortgagors / guarantors is invited to provisions of Sub-section (8) of the Section 13 of the Act, in respect of time
availabletothemtoredeem the secured assets.

6. The said Borrowers/ mortgagors / guarantors are prohibited under the SARFAESI Act from transferring the secured assets, whether by way of sale,
lease or otherwise without the prior written consent of Indian Overseas Bank. Any person who contravenes or abets contravention of the provisions
ofthe Actor Rules shall be liable forimprisonmentand/ or fine as given under Section 29 of the Act.

Sd
Date : 12/07/2023, Place : Nagpur Authorised Officer, Indlan Overseas Bank

1131795 Sq mtrs being a portion of the entire land
bearing KH.No 163/1 of Mouza- Borkhedi, PSK. 74
including all other easementary rights appurtenant
belonging thereto, situated at village- Borkhedi, within
the limits of the Gram panchayat-Bothli, in Tahsil-
Nagpur (Rural) and District-Nagpur Name of the
owner- Late Mr. Nitin Champatrao Chaudhari /0 Mr.
Champatrao Chaudhari. Plot: East: 18 mtrs Wide Road
(Pandhan Road), West: NH-7 (Nagpur Wardha Road),
North: Survey/kh No 162 & 158, South: Survey /kh No
163/2. Apartment : East: apartment no A-313, West:
Apartment No A-311, North: Open space, South: Passage

N
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APPENDIX- IV-A
[See proviso to rule 8 (6)]
Sale Notice for sale of Inmovable Property

E-Auction Sale Notice for sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8(6) and Rule 9(1) of the Security Interest (Enforcement)
Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor(s) that the below described Immovable Property mortgaged to Assets
Care & Reconstruction Enterprise Ltd. [CIN: U65993DL2002PLC115769]
(“Secured Creditor”), the physical possession of which has been taken by the
Authorised Officer of the Secured Creditor, will be sold on “as is where is”, “as is
what is” and “whatever there is” basis on 31.07.2023 from 02.00 P.M. to 04.00
P.M., for recovery of Rs. 30,55,563/- (Rupees Thirty Lakh Fifty Five Thousand Five
Hundred Sixty Three only) pending towards Loan Account No. K014XII [Old Loan
Account No. HHLPUC00384799], by way of outstanding principal, arrears (including
accrued late charges) and interest till 10.07.2023 with applicable future interest in

Authorised Officer's Details:-
Name : Shri R C Meshram

e-mail ID: - sbi.10152@sbi.co.in,
Mobile No:- 7391816901

Stressed Asset Recovery Branch (SARB), Nagpur

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002.

) State Bank of India

5, Sai Complex, 3rd Floor,

Above Industrial Finance Branch,
Bharatnagar, Amravati Road,
Nagpur 440033 (M.S.)

Appendix IV-A
[See Proviso to Rule 8(6)]

terms of the Loan Agreement and other related loan document(s) w.e.f. 11.07.2023
along with legal expenses and other charges due to the Secured Creditor from Kishor
Uttam Bagale @ Kishor U Bagale and Nalini Kishor Bagale.

The old Loan Account along with its underlying security(ies), including the Immovable
Property, had been assigned by Indiabulls Housing Finance Ltd. (“IHFL”) to Indiabulls
Asset Reconstruction Co. Ltd. (“IARCL”) vide Assignment Agreement dated
31.12.2019. The said Loan Account has been further assigned by IARCL to and in
favour of the Secured Creditor, acting as a Trustee of ACRE-102-Trust, vide
Assignment Agreement dated 26.04.2021 read with Rectification Deed dated
26.08.2021.

The Reserve Price of the Immovable Property will be Rs. 16,50,000/- (Rupees
Sixteen Lakh Fifty Thousand only) and the Earnest Money Deposit (“EMD”) will be
Rs. 1,65,000/- (Rupees One Lakh Sixty Five Thousand only)i.e. equivalent to 10%
ofthe Reserve Price.

section 13(4) of the said Act read with rule 8 of the said rules on 10th day of
July of the year Two Thousand Twenty Three.

The borrowers/Guarantors/Mortgagor in particular and the public in
general are hereby cautioned not to deal with this property and any
dealings with the property will be subject to the charge of Indian Bank,
Friends Colony Branch (e-ALB) foran amount Rs.14,38,841/- (Rupees
Fourteen Lac Thirty Eight Thousand Eight Hundred and Forty One only)
plus expenses cost & future interest from 01.05.2023 and future interest &
expenses thereon.

The borrower's attention is invited to the provision of subsection 8 of Section

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described
immovable property mortgaged/charged to the Secured Creditor, the "Physical Possession" of which has been taken by the
Authorised Officer of State Bank of India, the Secured Creditor, will be sold on "AS IS WHERE IS", "AS IS WHAT IS", and
"WHATEVER THERE IS" basis on 31.07.2023.

The details of Borrower(s), Guarantor(s) and Description of Property and Terms & Conditions of the e-Auction specified as under.

Sr.| Name Of Borrower(s) & Outstanding Dues Details

Description of the Propertylies

13 of the Actinrespect of time available, to redeem the secured assets. DESCRIPTION OF THE IMMOVABLE PROPERTY

Al that piece and parcel of Flat No. S-1, 2nd Floor, Super B/U area 21.714 Sq
Mts, Building Known and Styled as "Shri Ganesh Apartment-4" constructed
on piece and parcel of Plot No. 76 & 77, total admeasuring area 128.63 Sq
mts situated at Mouza-Borgaon, Kh No. 166/3 & 166/4, C.S.No 511 &512,
Sheet No. 74, bearing corporation house no. 571/76+77 situated behind

FLAT/ UNIT BEARING NO. I - 107 SITUATED ON THE 1ST FLOOR HAVING AREA
OF 32.68 SQ. MTR. (CARPET) ALONG WITH THE AREA INCLUDING THE
ALLOCATED RIGHT TO USE OF ALL COMMON RESTRICTED AREAS IN THE “I”
BUILDING IN THE PROJECT KNOWN AS “MANTRA MOMENTS” TOGETHER
WITH THE ENCLOSED BALCONY HAVING AREA OF 4.19 SQ.MTR. AND
TERRACES HAVING AREA OF 2.64 SQ.MTR. CONSTRUCTED ON LAND
BEARING GAT NO.167 (OLD GAT NO. 1287/1) AND 168 (OLD GAT NO. 1287/2)
SITUATED IN VILLAGE BORHADEWADI, DEHU - ALANDI ROAD, TAL HAVELI,
DISTRICT PUNE - 412105, MAHARASHTRA.

Rachna Vishwa Apartments & K.T Nagar Tehsil & District - Nagpur
belonging to Mr. Sachin Jamnekar the same is bounded as under: To the
East: Plot No. 49 & 50, To the West: Road, To the North: Plot No. 75, To the
South: Road

Date: 11.07.2023

For detailed terms and conditions of the sale, please refer to the link provided

on the website of the Secured Creditor i.e. www.acreindia.in; For bidding, log on
to www.auctionfocus.in

Sd/-

Authorized officer

ASSETS CARE & RECONSTRUCTION ENTERPRISE LTD.

TRUSTEE OF ACRE-102-TRUST

Date : 13.07.2023
Place : PUNE

Chief Manager/Authorised Officer

Indian bank

Place: Nagpur

HINDUJA HOUSING FINANCE LIMITED
Corporate Office: 167-169 2nd floor Anna salai saidapet Chennai - 600 015. Tamil Nadu.
Branch Office: 3Rd Floor, Gemstone Building, Near CBS Stand, New Shahupuri, Kolhapur-416001.
Maharashtra.

DEMAND NOTICE

ﬁ
e

Hinduja Housing Finance Limited

U/s 13(2)

You the below mentioned borrower has availed loan by mortgaging the schedule mentioned property and you the below mention has stood as borrower/co- borrower guarantor
for the loan agreement. Consequent to the defaulters committed by you, your loan account has been classified as non- performing asset under the provisions of the
Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (in short SARFAESI Act). We Hinduja Housing Finance Limited had issued
Demand Notice u/s 13(2) read with section 13(13) of the SARFAESI Act to the address furnished by you. The notices sent to you by the Registered Post/ Blue Dart Courier are
served, received back & returned unserved. The contents of the said notices are that you had committed default in payment of the various loans guaranteed to you. Therefore,
the present publication carried out to serve the

notice as the provision of Section 13(2) of SARFAESI Act and in terms of provision to the rule 3(1) of the Security Interest (Enforcement) Rules, 2002:

Name and Address of
the Account,
Borrower(s) &
Guarantor(s)

MR.PANDIT NAIK

Date of

Amount due as per

Loan Account Demand Notice

Number
MH/KLP/KLPR/AO | Flat No. 25 having area 60-00 sq. mtrs. (built-up) situated on Second Floor| 31.05.2023| 21/06/2023 Rs. 24,58,242/- (Rupees

Demand
Notice

Details of the security to be enforced

(Borrower) and 00000323 & of the apartment building known as "SHIVNERI APARTMENT" which is TV\_/enty Four Lacs Fifty
MRS. MANISHA NAIK |CO/CPC/CPOF/AQ | constructed on City Survey No. 1751/1B having area 1316.4 Sq. mtrs, Eight Thousand Two
(Co-borrowers) 00000720 situated at 'A" ward, K. Karveer, Kolhapur.Bounded by -East Hundred Forty Two Only

Mahanagarpalika Road, West-Flat No. 24,South-Flat No. 17,North-Open
Space

You are hereby called upon to pay Hinduja Housing Finance Limited within the period of 60 days from the date of publication of this Notice the aforesaid amount with interest and
cost failing which Hinduja Housing Finance Limited will take necessary action under the Provisions of the said Act against all or any one or more of the secured assets including
taking possession of secured assets of the borrowers, mortgagors and the guarantors. The power available to the Hinduja Housing Finance Limited under the said act include (1)
Power to take possession of the secured assets of the borrowers/guarantors including the rights to transfer by way of lease, assignment of sale for releasing secured assets (2)
Take over management of the secured assets including rights to transfer by ways of lease, assignment or sale and realize the secured assets and any transfer as of secured
assets by Hinduja Housing Finance Limited shall vest in all the rights and relation to the secured assets transferred as it the transfer has been made by you.

In terms of the Provisions of the Section 13(13) of the said act, you are hereby prohibited from transferring, either by way of sale, lease or otherwise (other than in the normal
course of your business), any of the secured assets as referred to above and hypothecated/mortgaged to the Home First Finance Company India Limited without prior consent
of the Hinduja Housing Finance Limited.
Place: Kolhapur

Date: 14/07/2023

Signed by:
AUTHORISED OFFICER.

No. for Recovery of which
Guarantor (s) Propertylies is/are
being Sold
1. [ M/s Bhagwan Oil Mill, Rs. 1,32,84,602.00 | 1. All that - piece and parcel of land along with | Reserve Price:
Prop. Mr, Bhagwan Yadaorao| asonason construction there.on existing and proposed] situated at | Rs, 43,75,000.00,
Pund ) 08.01.2018 mouzeKamargaon property situated at Gat 2 No 187, Plot (belowwhich property willnotbe sold)
) plus further No 32,33,34 area adm 170.00 sqmtrs. 170.00 sq. mtrs, E w 5 it (EMD
Plot No. 32,33,34 Gat No 187,] . terest and cost and 187.00 sqmtrs respectively, aggregate land area 527 | Earnest Money Deposit (EMD)
Kamargaon, TahKaranja, Dist.| " ere&s andcost | sqmirs, along with proposed construction  thereon. | 10% of the Reserve Price :
Washi uein. Construction area admeasuring 355.49 sqmtrs , owned | Rs. 4,37,500/-
ashim by Bhagwan Yadavrao Pund & All that piece and parcel of Bid Increment Amount:
land along with construction thereon [existing and Rs.25.000/ ’
Guarantor: proposed], situated at MouzeKamargaon property | <S->000"
D situated at Gat No 187,Plot No 35,36,37 area adm 229.50
Shri. Digambar Yadaorao sgmtrs. 170.00 sq. mtrs, arid 170.00 sqmtrs respectively
Pund, aggregate land area 569.50 sqmtrs, along with proposed
Plot No. 32,33,34 Gat No 187, construction thereon,owned by Bhagwan Yadavrao Pund
Kamargaon, TahKaranja, Dist. 2. All that piece and parcel of land along with | Reserve Price:
Washim construction thereon. [existing and proposed}, situated at | Rs. 8,07,000.00

MouzeKamargaon property situ.ated at Gat No 187,Plot
No 26 & 27 area adm 165.00 sgmtrsmtrs, and 167.50
sgmtrs respectively aggregate land area 332.50 sqmtrs,
owned by Bhagwan Yadavrao Pund.

(below which property will not be sold)

Earnest Money Deposit (EMD)
10% of the Reserve Price :

Rs. 80,700/
Bid Increment Amount: Rs.25,000/-

Reserve Price:

Rs. 24,60,000.00

(below which property will not be sold)
Earnest Money Deposit (EMD)
10% of the Reserve Price :

Rs. 2,46,000/-

Bid Increment Amount: Rs.25,000/

3. All that piece and parcel of land along with
construction thereon [existing and proposed], situated at
MouzeKamargaon property situated at Gat No 187,Plot
No 29,30,31,38,39, & 40 area adm 165.65 sqmirs.
170.00 sq. mtrs, 170.00 sq. mtrs, 170.00 sqmtrs and
166.86 Sqmitrs. Respectively. aggregate land area
1012.51 sq - mtrs, owned by Bhagwan Yadavrao Pund.

Reserve Price: Rs. 5,50,000.00
(below which property will not be sold)

Earnest Money Deposit (EMD)
10% of the Reserve Price :

Rs. 55,000/
Bid Increment Amount: Rs.25,000/

4, Plant & Machinery(As per list)

Note: The payment of all statutory/non-statutory dues, taxes, rates, assessments, charges, fees etc., owing to anybody shall be the sole responsibility
of successful bidder only. Successful bidder will required to pay 1% TDS extra on property having Reserve Price more than Rs.50.00 Lakhs.

Interested bidder may deposit Pre-Bid EMD with MSTC before the close of e-Auction. Credit of Pre-bid EMD shall be given to the bidder only after
receipt of payment in MSTC's Bank account and updation of such information in the e-auction website. This may take some time as per banking
process and hence bidders, in their own interest, are advised to submit the pre-bid EMD amount well in advance to avoid any last minute problem.
Date & Time of e-Auction: 31.07.2023, Time of e-Auction from 12.00 noon to 4.00 P. M. with unlimited extensions of 10 minutes each.

Date and Time for Inspection of the properties: 25.07.2023 from 11.00 A.M. to 2.00 P.M.
For more details please contact on Mobile Nos.7391816901, 7350244924 E-mail: sbi.10152@sbi.co.in. For detailed terms and conditions of the sale,
please refer of the link provided on website i.e. https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp and https://bank.sbi

Sd/

Date :10.07.2023
Place : Nagpur

State Bank of India
Stressed Asset Recovery Branch, Nagpur

(Authorised Officer)

-- -- - NAGPUR
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= G.S. COLLEGE OF COMMERCE & ECONOMICS, NAGPUR
Amravati Road, Law College Square, Nagpur - 440 001,

UGC-APPROVED AUTONOMOUS COLLEGE
NAAC Accredited W-Grade Institution / RUSA Beneficiary Institution / &Hrliated to RTM Magpur University

(Phone: 0712-2531760; E-mail: gscollegenagpur@rediffmail.com we

Shiksha Mandal, Wardha's

(A Hindi Linguistic Minority College

!lete www.gscen,shikshamandal.org)

ADMISSION NOTICE M. COM. (2023-24) As per New Education Policy
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ADMIS5ION SCHEDULE

Online Registration on the college website www.gscen.shikshamandal.org Upto 16-07-2023
Registration facility available in college.

e e e e s e — o o, ey

Display of Merit List & Waiting List 18-07-2023 (Upto 5:00 pm)
Finalization of Admissions as per Merit List On 19-07-2023 to 21-07-2023

Spot Admission from 22 July 2023 till vacancy; between 11:00 AM to 03:00 PM; Original TC, Final Year UG
Marksheet & other documents are required at the time of the admission.
REGISTRATION THROUGH OMLINE MODE. STUDENTS ARE REQUESTED TO CONMTACT THE ADMISSION OFFICERS
FOR ANY QUERIES AND VISIT THE COLLEGE WEBSITE (www.gscen.shikshamandal.org) FOR UPDATES.

Online Registration on RTMNU portal: https://nagpuruniversity.ac.in/ (For admission in G. 5. College, Nagpur,
students should geperate ARN.
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